| TEM NO. 60 COURT NO. 4 SECTI ON 1 |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).1961/2012
(From the judgenent and order dated 05/12/2011 in BA No.1602/2011, of The
H GH COURT OF DELH AT N. DELH)
LAVESH Petitioner(s)
VERSUS
STATE (NCT OF DELHI) Respondent ( s)

(Wth appln. for anticipatory bail and office report)

Date: 13/08/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE RANJAN GOGO
For Petitioner(s) M. S. K Vernma, Adv.

For Respondent (s) Ms. R Narayan, Adv.
Ms. Gargi Khanna, Adv.
M. Aditya Singhla, Adv.

M: B. V. Bal ar am Das, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

As prayed, list on 24th August, 2012.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



